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AppIbtiaa for Ious peadillll with IndIIstrIaI 
F1aaace Corporation Ia ~ 

1897. SHRI C.K. JAFFER SHARIEF : 
Will the Minister of FINANCE be pleased 
to state: 

(a) the number of applications for loans 
pending with the Industrial Finance Corpora-
tion of India Limited from concerns which 
propose to set up industries in Mysore State; 

(b) for how long these applications have 
been pending and the causes of delay if 
any; and 

(cl whether any of these applications are 
for areas declared backward, if so, the names 
of such areas? 

THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN): (a) As 
on the 31st July, 1972, seven applications 
for loans were pending with the Industrial 
Finance Corporation of India from con~ 
cerns which proJlose to set up industries 
in Mysore State. 

(b) and (c). The required information is 
given in the statement laid on the Table 
of the House. [Placed ill Library. See No. 
L T-3356/72). 

Arrears of Income Tax against foreign 
companies 

1898. SHRf C.K. JAFFER SHARIEF: 
Will the Minister of FINANCE be pleased 
to state: 

(al whether Income-tax arrears have been 
outstanding against some foreign com-
panies; 

(b) if so, the names of such compa-
nies; 

(c) the amount of Income-tax outstanding 
against them; and 

(d) the steps Government propose to 
take to recover it? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATI 
SUSHILA ROHATGI): (a) Yes, Sir. 

(b) to (d). The particulars reprding 
foreign companies as defined in Section 
SOB(4) of the Income-tax Act, 1961 apinst 
whom income-tax arrears of Rs. 50.000 
or above were outstanding as on 3\-3-\972 
are given in the statement laid on the Table 
of the House. [PIa""" in Library. See 
No. LT-3357/72). 
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1900. SHR) O.K. PANDA: 
SHR) P.K. DEO : 

Wilt the Minister of FINANCE be pleased 
to state: 

(a) whether public sector banks have been 
given guidelines for implementation of the 




